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Recognition of Nepali Language

1737. SHRI ANANDA PATHAK:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government are aware
that there is persistent demand for
constitutional recognition of Nepali
language and its inclusion in the
Eighth Schedule of the Constjtution
of India; and

(b) if so, whether Government have
decided to concede to this demand of
the Nepali speaking citizeng of India?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI YOGENDRA MAX-
WANA): (a) Yes, Sir.

(b) No, Sir.

Decline in the Production of Hand-
loom Sector

1738. SHRI A. NEELALOHITHA-
DASAN: Will the Minister of IN-
DUSTRY be pleased to state:

(a) whether it is a fact that pro-
duction in the Handloom sector is on
the decline;

(b) if so, what was the real decline
in production in 1978-79 and 1979-80
in termg of the length of Handloom
materialg produced in India; and

(c) what are the current trends of
production in the Handloom sector?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA):
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(a) No, 8ir.
(b) Does not arise,

(¢) The production which was 2460
million metres in 1976-77 increased to
2720 million metres in 1978-79. Pro-
duction estimates for 1979-80 are
2,900 million metres.

Issue of Licencey for Setiing up .of
Industrieg in Haryana

1739, SHRI CHIRANJIT LAL
SHARMA: Will the Minister of IN-
DUSTRY be pleased to state:

(a) what are the details of the
licences issued for the setting up of
smal) and medium industries in the
State of Haryana during the last two
years; gnd

(b) what are the number of cases
which are still pending with Gov-
ernment of India?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA):
(a) No industria] licence is necessary
for setting up an industry in the small
scale sector involving an investment in
plant and equipment below Rs. 10
lakhs, In the case of anp(hcanms
which do not fal] in the category o
small-geale industry, 29 industrial
licences were jssued under Industries
(Development and Regulation) Act,
1951 during the years 1978 and 1978
for setting up of industries in Haryana
State. Details of Industrial Licences
are published in the “Weekly Bulletin
of Import Licences, Export Licences
and Industrial Licences”, copies of
which gare available in Parliament
Library.

(b) 28 industrial licence applica-
tions (out of those received . upto
31-12-79) for grant of industrial licen-
ceg under the Industries (Development
and Regulation) Act, 1881 for setting
up of industries in Haryana are pend- ,
ing consideration.





